3381

BEFORE THE NATIONAL GREEN T RIBUNAL, PRINCIPAL BENCH

[.No.1/SDM/PB/NGT MATTER/2025/ 79) p

ORIGINAL APPLICANTION NO.311/2022
(IA NO.651/2024 & TA NO.534/2024)

DATED: - 23 /0‘1 /401 S

IN THE MATTER OF:-
DR.JEET SINGH YADAV ...APPLICANT
VERSUS
GOVT. OF NCT OF DELHI ...RESPONDENTS
-INDEX-
i NDOH: - 24.09.2025
S. NO. PARTICULARS PAGE NO.
1. | STATUS REPORT ON BEHALF OF RESPONDENT
LE. DISTRICT MAGISTRATE WEST, DISTRICT 01-02
WEST, GOVT. OF NCT OF DELHI IN COMPLIANCE
TO THE DIRECTIONS OF THIS HONBLE
TRIBUNAL ORDER DATED 20.08.2025.
2. | ANNEXURE -I (Photographs of site) 03-12
3. | ANNEXURE-II (Khatauni of year 2005-06) 13
4, | ANNEXURE- III (Possession handed over to DDA dated 14-15
12.10. 2020)
S
THROUGH
J%TI MENDIRATTA
23.09.2025 Advocate for GNCT of Delhi
New Delhi +91 9811136141

jmalawoffices@gmail.com

(} Scanned with OKEN Scanner



             JYOTI MENDIRATTA
Advocate for GNCT of Delhi
                  +91 9811136141
   jmalawoffices@gmail.com

THROUGH

23.09.2025
New Delhi

5.

Document 1: Approval Letter of DM, West


16


3882

BEFORE THE NATIONAL GREEN TRIBUNAL, P
ORIGINAL APPLICATION NO.311/2022
(1A NO.651/2024 & 1A NO.534/2024)

RINCIPAL BENCH

IN THE MATTER OF: -

DR. JEET SINGH YADAV .. APPLICANT

VERSUS

GOVT. OF NCT OF DELHI . RESPONDENTS

STATUS REPORT ON BEHALF OF RESPONDENT IE- DISTRICT
MAGISTRATE WEST, DISTRICT WEST, GOVT. OF NCT OF DELHIIN

COMPLIANCE TO THE DIRECTIONS OF THIS HON'BLE TRIBUNAL
ORDER DATED 20.08.2025.

MOST RESPECTFULLY SHOWETH.: -

1. That this Hon’ble Tribunal has passed an order on 20.08.2025 wherein the
Hon’ble Tribunal has directed that: -

“9. Managing Director, DSIIDC and Deputy Commissioner (West)
Delhi are directed to file status report by way of their own affidavits
or affidavit of officer duly authorized by them and with their approval
and in case of failure to do so, the Managing Director, DSIIDC and
Deputy Commissioner (West) Delhi shall appear before this Tribunal
physically or virtually to explain the reasons for the same.”

2. In compliance to the above directions, the District Magistrate, West has
issued an authorization letter in favour of undersigned, same is annexed as
Annexure-A,

3. Thatthe brief facts/comment;a@;thefafol‘e.s.a‘-\d matter are as under: -

,4,’," ) .'v"'_‘j S \;":“‘ Ny
(( *EONE Vi)
NoL e )3
N, /
..'«\“\ /

CE Scanned with OKEN Scanner



AR A AR R WL A RO AT A VAR S Ll
EXVBRA IR A A

383

S.No. | Kharsa | Arca Ownership | Possession Remarks
No. ' handed to
DDA on : -
1. 142 3-1 Gram 12.10.2020 | Pond filled with water on
Sabha site & no Boundary wall anEJ‘
Talab Talab is known as
Dharmuwala” (Photos
annexed as Annexure-Page
No3) -
2. 163 4-16 Gram 12.10.2020 | Pond filled with — water,
' Sabha Boundary  wall, Footpath
Talab adjacent to pond, Some trees,
01 Structure Hall type and
Talab is known as “Dada
Doba” (Photos annexed as
3 ] Annexure-Page No.4-5)
5.1 178/1 | 1-19 Gram 12.10.2020 | Park of half portion and
Sabha other half is vacant and
Talab Talab is known as “johdi”
(Photos annexed as
3 Annexure-Page No.6-7)
3T s Gram 12.10.2020 | Mandir, Road, Rooms, Park,
18 | Sabha Pond is in some area filled
| Talab with water and Talab is
known as “Takiya” (Photos
annexed as Annexure-Page
. _ No.8-11)
> 1727 1 11-8 Gram Acquired Boundary wall filled with
Sabha | vide award | water and Talab is known as
Talab n0.33/DC( | “Chor Aala” (Photos
W)/2005- | annexed as Annexure-Page
06 and | No.12)
possession
of the same
has  also
been
handed
over to
DSHRG: on,
A2542007%,
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nership of Khasra

am Sabha Johar.
17.1().202(). Besides. the

ated 16.05.2017.

nore remains the jurisdlctlonal

No. 142,1()3,373/1,178/1

The posscssion of the

That as per Revenue Record ow

as (1
yver to DDA on
village Mundka has also been urbanised vide notification d
enue Department not

Village Mundka is recorded

same has already been handed ¢

Consequent to this Rev
Authority.

nership of Khasra No. 17/27 Village

That as per Revenue Record, ow
ame has been acquired

Mundka is recorded as “Sarkar Daulat Madar”, the s
vide award No.3/DC(W)/2005-06 and possession

handed over to DSIIDC on 12.04.2007.

of the same has also been

The present status report is submitted in compliance to the directions of this

Hon’ble Tribunal order dated 20.08.2025. Lease

/ 38 \o,nglu;%
/ \ Amta Y‘ldaV, DANICS)
é S b Divisional Magistrate
llnj'lbl Bagh, West District
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OFFICE OF THE DISTRICT MAGISTRATE, WEST

Tdlle AR 3, Riarsh @, PLOT NO. 3, SHIVAJI PLACE,
RAJA GARDEN, NEW DELHI -110027
ST IS, 7 Rea-110027 A
F. No. PS/DM (West) /Authorisation/2025/ Dated: 23.09.2025

AUTHORIZATION LETTER

Whereas, the Hon’ble National Green Tribunal has directed filing of a St.:a.tus
Report in the matter of Original Application No. 311/2002 titled as Dr. Jeet Singh
Yadav Vs. Govt. of NCT of Delhi pertaining to Village Mundka.

And whereas, the office of the Sub-Divisional Magistrate, Punjabi l_3agh,
District-West is the record holding agency, and the said village falls within its
jurisdiction. !

And whereas, it is considered appropriate that the concerned Sub-Divisional

Magistrate should place the factual position before the Hon’ble Court.

Now, therefore, in exercise of the powers vested in the undersigned as District
Magistrate (West), Govt. of NCT of Delhi, I do hereby authorize Ms. Anita Yadav, Sub-
Divisional Magistrate, Punjabi Bagh, District West to file the Status Report on behalf

of the District Magistrate (West) before the Hon’ble National Green Tribunal and to -

take all necessary steps in this regard.

This authorization shall be deemed sufficient authority for the purpose
mentioned herein. J
Y

Issued under my hand and seal on this2b _day of &# , 2025.

lowdaatfao

2L 2.5
(Vandana Rao, IAS)

District Magistrate, West
Date: 23.09.2025

Place: New Delhi , VANDANA RAO
DISTRICT MAGISTRATE WEST
Gowt. of NCT of Dethi
Plot No. 3, Shivaji Place,
Raja Garden, New Delhi-110027
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